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HOUSE OF THE PEOPLE 

Thursday, 18th December, 1952 

The House met at Ten of the Clock. 
[MR. DEPUTY-SPEAKER in the Chair] 

QUESTIONS AND ANSWERS 
(See Part I) 

11-22 A.M. 
PAPERS LAID ON THE TABLE. 

AUDIT REPORT RAILWAYS, 1952, PART .I 
The Minister or Revenue and Ex

penditure (Shri Tyari): I beg to lay on 
the Table a signed copy of the Audit 
Report on Railways, 1952, Part I. 
(Placed in Libraru. See No. IV. U(a) 
(76)] 
STATEMENTS SHOWING ACTION TAKEN BY 
THE GOVERNMENT ON ASSURANCES AND 

UNDERTAKINGS 

The Mlnlster ol Parliamentary Affairs 
(Shri Satya Narayan Sinha): I beg to 
Jay on the Table 

. 
the following state

ments showing the action taken by the 
Government on various assurances, 
promises and undertakings given during 
the various sessions shown against 
each:-

(I) Consolidntod Stnt-O· 
ment 

[S.s Appendix Vlil, 
annexure US] 

(2) Supplementary 
Statoment No. I. 

[Sss Appendix VIII 
annexure 16] 

(S) Supplementary State
ment No.11 

[Set Appendix IX. 
annoxure I] 

Sooond Seeeion, 
1952 of the 
Hou!lfl of the 
People. 

Firet SesBion, 
1952 of the 
HouAe of the 
People. 

Fifth Sefleion• 
of P11.rliament• 

1952. 

.' • )  Supplomeniary Fourth 8818ion of · ,a.ten-.cnt No. VI Parliament, J 951. 
[See Appendix IX 

'Ulllex11rtl 2) 
432 PSD 

( 5) S11pplemontary 
Siarement No.-lV 

[SH Appendix IX, 
awiexure 3] 

2662 
Third Se!111on 

of Parliament 
(Second Part) 
l 9lil. 

(6) Supplementary Second Sesaion 
Sta.temeni; No. IV of Parliament. 

1950. 
JS"' Appendix 

annexuro 4) 
lX, 

(7) Supplementary 
Statemeni; No. VI 

[SH Appendix ]X, 
anc:eicure 6] 

(8) ISuppl�mentary 
Sta�eni; No. V. 

[SH Appendix IX, 
annexwe ti) 

First Sersion of 
Parliamont, 
1950. 

N oven-. her-Decem. 
h<!r Seasion 194i 
of the Constitu
ent All&embly of 
India (LegiaJa. 
tive) 

RESOLUTION RE FIVE YEAR PLAN 
Mr. Dep\lty-Speaker: The House will 

take up further consideration of tha 
Resolution moved by the hon. Prime 
Minister. 

Sbri H. N. Mukerjee: (Calcutta
North-East) : May I submit one small 
matter, Sir? A tew days back the report 
of the Committee of Privileges in the 
matter of Shri S. N. Sinha and Shri 
Sundarayya was laid on the Table of 
the House. I would like to have some 
idea as to the time when we are going 
to have an opportunity of discussing 
this report under rule 211 of the Rules 
of Procedure. 

Mr. Deputy-Speaker: The hon. Mem
ber could have intimated to me. Off
hand I cannot give it. There is no 
time in this session. I shall consider 
that matter. 

Shri B. S. Murthy (Eluru):  On a 
point of submission, Sir, there are a 
number of hon. Members anxious to 
participate in this debate on the Five
Year Plan. May I know whether this 
debate will be extended· by another 
day . . . . .  . 

Some Hon. Members: No, no. 
Shrl B. S. Murthy: .. . . . . or whether 

the time limit will be ... 

_ ........... .. ---�--
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